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H on’ble Shri Justice Shiv Charan Sharma, Member(J)
H oirble Dr. A. K. Mishra, Mejnber (A)

Sri R.. S. Gupta appeared before us and informed that the applicant 
Sri A.K.Shukla about one year earlier had taken away the file from him and 
he is no more representing A. K. Shukla applicant. Hence, the name o f  Sri 
R.S. Gupta shall be deleted .

None is presejit for the applicant and O.A. is dismissed in default of 
the flpplicant.

Memuer (A)

1 -


